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(b) whether it is a fact that his
wife meets him now and then and
works ag a messenger between him
and his supporters and his son whois
a member of Pakistani delegation to
UN.O; and

(c} if so, the steps Government pro-
pose to take to stop such meetings?

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathi): (a) The details
of the expenditure incurred on Sheikh
Abdullah were given in reply to Lok
Sabhe Unstarred Question No. 341
answered on the 10th November, 1965.
This expenditure is not considered to
be excessive keeping in view the cir-
cumstances of the case.

(b) and (c). Begum Abdullah has
been permitted by Government to
meet her husband and she is currently
staying with him. The Government are
vigilant and should it appear that
Begum Abdullah was becoming a
ehannel of political ermmunication
between the Sheikh ang others, sult-
able action would be tuken.

Grih Kalyan Kendras

1205. Shri Daljit Singh: Will the
Minister of Home Affairs be pleased
%o state the progress so far made to
amelioraje the grienvances of the em-
ployees of Grih Kalyan Kendras?

The Deputy Minister in the Ministry
of Home Affalrs (Shri L. N,
Mishra): The Grih Kalyan Kendraa
Board, which has now been registered,
is formulating ways and means for
raising funds which would ensure re-
gular payments end better working
eonditions to its staff,

Wrid Petitiong in Punjab High Ceurt

1208, Shri Daljit Singh: Will the
Minister of Home Affalrs be pleased
o siate:

() the number of 'writ petitions
filad before the Punjad High Ceurd

from thg‘isi January to 30th Seplem-
ber, 1965;

(b) the number out of them dispos-
ed of during this period; and

(c) the number uof cases which were
decided against tlhe State Goverm-
ment or the Central Governmeni?

The Ministey of Stale in the Minks-
try of Home Affairs and Minister of
Defence Supplies in the Ministry of
Defence (Shri Hathl): (a) to (c). The
information is being obtained and
will be laid on the Table of the
House.
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